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Dated at Chennai on this the 14t% day of August 2021.

M/s. EEK.KUMARESAN
Standing Counsel for State Government of Kerala - NGT(SZ) Chennai Bench




BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
(SOUTHERN ZONE), CHENNAI

Original Application No. 141 of 2021 (SZ)
IN THE MATTER OF

Tribunal on its own motion-SUO MOTU Based on the

News item in Kerala Kaumudi Newspaper, Web Edition

Dated: 06.06.2021, “A New Ray of Life for Pallikkalar”. ...Applicant(s)
Versus

The Principal Secretary to Government of Kerala,

Department of Environment,

Room No. 406, 4th Floor Annex II,

Government Secretariat, Thiruvananthapuram - 695 001.

and others ...Respondents

REPORT SUBMITTED BY 8t RESPONDENT / THE DISTRICT COLLECTOR,
ALAPPUZHA DISTRICT

1. It is submitted that this Hon’ble Tribunal vide its order dated
06.07.2021 in OA No.141/2020 has directed Deputy Director of Panchayath,
Alappuzha and Environmental Engineer, Pollution control board, Alappuzha
to enquire the allegations made in the newspaper and entrusted them to take
necessary action to resolve the issues and submit detailed report on this
matter.

2. It is submitted that Deputy Director of Panchayath,
Alappuzha and Environmental Engineer Pollution control Board are
submitted individual reports on 05.08.2021 regarding above mentioned
matter.

3. It is submitted that the pallickal river (Pallikkalar) mainly flows
through Kollam and Pathanamthitta districts and does not pass through
Alappuzha District. But a rivulet of Pallikkalar flows from Kurunankulagara
to Erappanpara in Thamarakkulam Grama Panchayath and joins Pallikkalar
which is flowing through Kollam District. Another rivulet of the Pallikkal
River flows through chooranvayal at Nooranad and palamel Grama
Panchayath, the boundary of the Alappuzha District.

4. It is submitted that previously there is new cases of illegal

dumping of solid waste at Erappanpara and Kurunankulangara during night



times as these are isolated points. The Deputy Director of Panchayath has
reported that the grama panchayat decided to take necessary steps and
formulate MGNREGS projects including cleaning and fencing at necessary
areas to conserve and protect these drain. The grama panchayaths already
initiated programmes regarding the public awareness and involvement in
sanitation and waste management activities. Regarding the decision of grama
panchayath, if it become necessary, CCTV will installed in certain points.
Also the Harithakarma sena is actively working in Gramapanchayats ‘Ini njan
Ozhukatte' a programme on river rejuvenation, implementing in the Grama
panchayaths of Alappuzha District. The Haritha Kerala Mission, Suchitwa
mission and pollution control Board also supporting the protection and
conservation of rivers, Tributories and waterbodies located in the Grama

panchayats of Alappuzha District.

S. Name of
. < is Durati
No Name of Points Type Activities Pachayath uration
. Th akkul
1 Irappanpara Drain Public Awareness arar ant 6 months
Panchayat
i Dra Erecting of Notice Thamarakkulam 6 month
2 Kurunnankuagara rain Boards, taking legal Panchayat onths
roceedings against
P . 8S a8 Palamel-
) the violators, N d 6 h
3 Chooralvayal Drain cleaning of drain, oorana months
Pamchayath

fencing

S. It is submitted that directions has been given to Deputy Director
of Panchayath, Alappuzha and Environmental Engineer Pollution control
Board to check whether any other rivulet is flowing from Alappuzha District
to the pallikkal river. If found take necessary actions for the rejuvenation of

the rivulet




Therefore it is most humbly prayed that this Hon’ble Tribunal may

be pleased to take the said Report filed by the District Collector, Alappuzha

District on Record and thus render justice.

Dated at Chennai on this the 14th day of August, 2021

-

(E.K.Kumaresan)
Counsel for R8

Standing Counsel for State
Government of Kerala

NGT(SZ), Chennai Bench



Report Submittine by the 8§ respondent Distriet Collector, Alappuzha before
the Hon'ble NGT; South Zone. Chennai, in O.A. No. 141 /2021 (Suo motu based)

As per the Order of Hon'ble NGT dated 06.07.2021 gave directions on 16.07.2021 w0

Deputy Director of Panchavath, ’xiappuﬁm and Environmental Engineer, Pollution

control board, Alappuzha to enquire the allegations made in the newspaper and entrusted
them 1o take neccessary action to resolve the issues and submit detailed report on this

matler

§f}a§§aiy Director of Panchayath, Alappuzha and Environmental Engineer

iy

Pollution control Board are submitted individual reports on 05.08.2021 regarding at

o
&
[¢2

mentionsd matter.

The pallickal river (Pallikkalar) mainly flows through Kollam and Pathanamthitta

s and does not pass through Alappuzha District. But a rivulet of Pallikkaiar flows
Irom Kurunankulagara to Erappanpara in Thamarakkulam Grama Par nchayath and joins
Pailikkalar which is flowing through Kollam District. Another rivulet of the pallikkal
river flows through chooranvayal at Nooranad and palamel Grama Panchayath, the

boundary of the Alappuzha District.

Previously there is new cases of illegal dumping of solid waste at Frappanpara and

Kurunankulangara during night times as these are isolated points. The Deputy Director

of Panchayath has reported that the grama panchayat decided to take neccessary steps

,N‘

. and formulate MGNREGS projects including cleaning and fencing at necessary areas

conserve and protect these drain. The grama panchayaths already initiated programimes

regarding the public awareness and involvement in sanitation and waste management
activities. Regarding the decision of grama panchayath, if it become necessary, CCTV

will installed in certain points. Also the Harithakarma sena is actively working

Gramapanchayats 'Ini njan Ozhukatte' 2 programime on river rejuvenation, %mpiememi&g
in the Grama panchavaths of ;&%&pyizzi a District. The Haritha Kerala Mission, Suchitwa
misston and pollution control Board also supporting the protection and conservation of

rivers, Tributories and waterbodies located in the Grama panchayats of Alappuzha




Name of Points ~ Type Activities Name of - Duration

| Irappanpara  Drain  Public Awareness,  Thamarakkulam 6 months
; . Panchayat

Kummzmkzﬁagam% Drain  Errecting of Noice Thamarakkulam = 6 months
" Boards, taking Panchayat
legal proceedings

against the

- voilators, cleaning
 of drain. fencing

(S

3 Chooralvayal Drain Palamel- - & months
: Nooranad '

Panchayath

Also directions given to Deputy Director of Panchayath: Alappuzha and Environmental

Engineer Pollution control Board to check whether any other rivulet is flowing from

”y

puzha District to the pallikkal river, if found. ke necessary actions for the
rejuvination of the rivulet,
Copies of the aforesaid reports and action plan are submitting before the Hon'ble

NGT for favoursble consideration.

[~

. . . 1\ ] - . v‘f
District Collkctor, Aappuzha




fowt

§ dlaggp

o

.
et
o

)

1

U,

=
Ry

o Ey

o
Golason
af A a%3
IR

o
"}
!
i

£

o UG

<
o

il T

2
R ;MW
5 &
&
€




PALLIKKAL RIVER TRIBUTORY
REPORT & ACTION PLAN

The Pallikkal River {  Pallikkalaar ) mainly  flows through Kollam ang

The drain of the tributary of Pallikkal river flows from
Rurunankulangara to Erappanpara in Thamarakulam Gra napanchavath

3

place is Chooral v

val at Nooranad and Palamel Gramapanchavai, the

boundary of Al can;:zazzim disirict.

o~

L take nec essary steps and formulate MGNREGS

.y 5@”%1 Ing ab necessa HY 4reas 1o conserve and s roiect

Iy intitwted programimes

the public awareness and involvement in Sanitation and Waste Management

activities. Regarding decision of Gramapanchayat, if it become necessary,

COTV may installed in certain points.
Lhe Haritha Karma Sena is actively working in Gramapanchayats.

i Njan Ozhukatte’ @ programme on river rejuvenation, implementing in  the

‘‘‘‘‘‘‘

[he Haritha Kerala Mission, Suchithva Mission and District Pollution Conmol
Board Office also supporting the protection and conservation of Rivers, Tributorios

i

the Gramapanchavats of Alappuzha district
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SL. | NAMEOFPOINTS | TYPE  ACTIVITIES  NAMEOF DURATION
NO f ‘ ~ PANCHAYATH

wmarakkulam | 6 MONTHS
Pang {}é\kﬁﬁ
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PCB/ALP/TG-01/17 : 05.08.2021

From
Environmental Engineer,
To )

The District Collector,
Alappuzha

Subi- Reporton at Pallikal River based on NGT Sumotto Case.

Ref:- 1) Hon'ble NGT 0.ANo.141/2021
2) Your letter no DMC-2/136426/19 Dated 16.07.2021

PRELIMINARY REPORT ON PALLIKALAR

This has reference to the above. A prefiminary enquiry was conducted regarding

pollution issues of Pallickalar on 26.07.2021. During the enquiry at Thamarakulam
Grama Panchayath Office (which forms the boundary of the Alappuzha District with
Kollam dt.) it was found that Pallickalar doesn’t flow through this panchayath. but
flows through Shooranad North Panchayath in Kollam dt. From the enquiry, it is
understood that a rivulet of Pallickalar which flows downstream from
Thamarakulam meets Pallickalar at Airottupalam in Shooranad north panchayath,
Kollam Dist. Also another rivulet of the Pallickal River flows through Chooran Vayal
which is boundaryof Pathanamthitta district. It is understood on enquiry that
Pallickalar flows through Kollam and Pathanamthitta districts and doesn’t pass

through Alappuzha district.

Site enquiry was conducted on 31.07.2021 at Erappan para and
Kurunankulangara which are two points on the banks of the same rivulet in

Thamarakulam Gramapanchayath. The rivulet flows from Kurunankulangara to




Erappanpara and joins Pallickalar which is flowing through kollam district. At
Kurafnankuiangara, local residents informed that there was no fencing
pmvsdeé At this point the rate of flow is comparatively more and as a resuylt
the solid waste easily flows to the downstream. Local residents of the place
informed that this rivulet is originating from Vayyanchira, 3 water reservoir
situated in Thamarakkaiam;}aachaym, at a distance of approx. 2.4km from this

point. .

On enquiry, local residents has informed that previously, there is few cases
of illegal dumping of solid waste at Ereappan para & kurunnankulangara
during night times as these are isolated  points .Hence It is highly
recommended for the need of fencing at Erappanpara &Kurunankulangara
-During the inspection, banks of the thodu were found clean. No other poliution
was noticed durmg the visit. Besides, it is found that only rivulets of Pallickalar
flows through Alappuzha district and that too in the downstream direction and
Pallickalar flows through Kollam, Pathanamthitta districts. Pollution control
board has not received any complaints regarding pollution problems in this

stream, reaches Pallikkal River till present.

From the analysis result of samples of water taken from this rivulet, it is
observed that the parameters are within the permissible limit .On 3
preliminary enquiry,! may humbly submit that rivulet to Pallikkalar is not
causing pollution to the river. However, it needs further enquiry to check

whether any other rivulet is flowing from Alappuzha District to the river

A =z .
ASST. ENVIRONMENTAL ENGINEER

(Full additional charge of
Environmental Engineer)

EAvironmental Engineer
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BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL
(SOUTHERN ZONE BENCH, CHENNALI)

OA No. 141 of 2021 (SZ)

IN THE MATTER OF
Tribunal on its own motion-SUO MOTU
Based on the News item in Kerala Kaumudi
Newspaper, Web Edition Dated: 06.06.2021,
“A New Ray of Life for Pallikkalar”.
...Applicant(s)
Versus

The Principal Secretary to Government of
Kerala, Department of Environment,
Room No. 406, 4th Floor Annex i,
Government Secretariat,
Thiruvananthapuram — 695 001.
and others

...Respondents

REPORT SUBMITTED BY 8th
RESPONDENT / THE DISTRICT
COLLECTOR, ALAPPUZHA DISTRICT

M/s. E K. KUMARESAN
Standing counsel for Kerala(SZ)
Counsel for R1 to R4 & R6 to R8



